
. t9 

(b) i ~ 90, details pf the said mea-
. sures as decided by the Go mment? 

THE DEPUTY MINISTtER IN THE 
~ MINISTRIES OF AGRICULTURE 
_AND CIVIL SUPPLIES (SHRI 
MOHAMMED USMAN ARIF): (a) 

, and (b) . Government is keeping a 
close watCh on the production, dis-
tribution arid prices of vanaspati and 
will take all appropriate action 

:.against defaulting v;anaEpati manu-
facturers. 

: Marketinr Facilities for AgriculLural 
Produce 

2435. SHRI LAKSHMAN MAL-
· LICK: Will the Minister of RURAL 
: DEVELOPMENT be pleased to state: 

(a) whether Government are aware 
<. of the inadequJalte marketing facilities 
; available in the country for the agri-
f cultural produces; 

(b) if so, whether Government 
- have 'a proposal t..J provide adequate 
-marketing facilities in tile Rural areas 
for the sale of agricultural produce in 

··the FiVe Year Plan period; and 

.(c) if so, the details thereof? 

' THE MINISTER OF STATE IN 
"'"THE MINISTRLEIS OF AGRICUL-
-TURE AND RURAL DEVELOPMENT 
qSHRI BALESHW AR RAM): (a) 
• and (b). Yes, Sir. 

(C) Under the scheme for develop-
· ment of selected regulated/rural mar-
. kets there is an allocation of Rs. 3800 
lakhs in the Sixth plan 1980-85. 
Unli-er the scheme, centr~l assistance 

. is given at the following 'rates for 
- providing infrastructural facilities for 
lagricultural markets: 

(i) Reiulated Markets handling 
coJDllMtrcial crops (Jute, Tobacco, 

... Cotton, Groundnut, Cashewnut; 

.c01)()nut, Potatoes, Onion' anti 
Chillies) ., . Rs. 4 lakhs per market . 

(ii) Regulated Markets situated 
- in cQrnmand areas... RS. 5 lakhs per 

market. 

(iii) Terminal M'aTkets for Fruits 
and VegetableSl. .. Rs. 15 lakhs per 
market 

(iv) Primary ) Rural Markets ... 
Rs. 1.5 lakhs per market. 

(v) Wholesale Rural Markets in 
Recognised Backward Areas cover-
ed under Hill Areas Development 
PrJgramme, Integl'ated Tribal 
Development Programme. and 
Drougfht Prone Area Programme ... 
Rs. 5 lakhs per market. 

Under the Qforesaid scheme, during 
the Sixth plan J350 Rural Primary 
Ma:-kets, 100 Wholesale Markets in 
Backward Areas, 200 Selected Regu-
1Cllted Markets and 10 Terminal Mar-
kets are proposed to be assisted. • 

Survey regarding houseless families 
in Andhra Pradesh 

2436. SHRI ANANTHA RlAIvIULU 
MALLU: WUl the Minister of WORKS 
AND HOUSING be plea ed to state: 

(a) what sohemes Government pro-
POse to adopt to provide a house to 
the houseless; 

(b) wheUier Gov "nment hava con-
ducted any survey regarding the 
houseless families, State-wise; 

(c) if so, the <letails in this leg~rd; 

(d) wnether Government have fix-
ed definite targets for the current fin-
ancial year and tor the Sidh Plan 
period in this regara; and 

(e) if so, wliat are the details re-
garding the guidelines issued to thC' 
state of Andhra Pradesh and the fin-
ancial C;lssistance '. pro~ided !1:>r this 
purpose? 
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" 
THE. MINISTER OF PARLIAMEN-

'TARY ATFAIRS :AND WORKS AND 
ROUSING (SHIt! BJtI f{MA NAR~ 
..AIN SINGH): fa) The state 3Q.vern-
ments are already impleni"~mting a 
:scheme- under which tlle rural ~andless 
tamilies are provided tree nouse-sites 
and assistalic'e by way of subsidy and/ 
l'Of loan for construction of houses. 

(b)1 The Sfate Goveffiments Have 
~onduct~d the survey fo determine the 
number of etfgible families under the 
;scheme. 

(c) The State-wise details' of the 
.eligible families are given in the at-
tached statement. 

(dT 'The Sixth Five Year Plan has 
provided an outlay of Rs. 353.50 cr es 
for allotment of house:-sites to 6.18 . 
:million families and for provlding 
-construction assis.tance to 3.6 million 
families. 

(e) The progtamme is being impl-
'ment~d since 1971 and forms part· of 
the Mini~um Needs Pro~ramme and 
'the New 2O'-f'oint Programme. The 
~ Si"th Plan e~vi'&'aie assistance at the 
,fate lot Rs; 500T- pet family who' have 
'. been allbtted nouse-sit'es and Rs. 
' 750/- for those who have to be 
'given house-sites also. All labour in-

-puts are eXpected, to be pllovided by 
,the hene1iciaries. No other guidelines 
'have oeen issued to the State GoverI).-
,ments. 

Tlle, Central assistance to the StatE' 
rGover~n -for variO\ls, plan schemes 
is being giTeh in, the fprm o~ block 
loans and block grants. The Sixth 

-Plall , outlay fixed for the' programme 
:for ,Andhra Pradesh i$ :as. 76.75 
tCrore9. 

Stateaaeftt 

tate/U.'f.. No . of 
BUg'bl 
familitcs ~s 
estimated 
by State! 
U.T. ,upto 
30-9-81 

U1.. -- (2) -- --_-...-. .. - ._....__..-. 

1. Andhra Prad sh 21,33,000 

2. Assam. 2,37,607 
(Ia) 

3. Bihar 19,58,000 

4. GiJjatat 5,23,623 

5. Haryana 2,47,601 

6. Himachal Pradesh 5,304 

7. Jammu & Kashmir 20,120 

g-: Karnataka 10,60,8152 

9, Kerala 1,36,640 

10. Madhya Pradesh . 9,11,037 

11 . Maharashtra 4,97,547 

1-2. Orissa . 5,00.000 

13. Punjab. 2,97 .. 0.6 

14. Rajasthan 8,54,Q23 
(a) 

1'5. Tamil Nadu ~4,9 7,00 

16. Tripura 42,~S() 

17' Uttar Pradesh 12,40::40 

18. West Bengal 3, J 4, 5~4 

UNIOlt TERRITORIES 

1. A 8c N Islands 7,200 

2. Chandigarb 90 

3. D'\.dra & Nllgar Havcli J ,035 

4· Delhi 14,800 

5. Goa, Dam:!.n & I)iu 1,596 

6. Pondich rry 15,213 

tV 
Total . 1,25,19-,058 
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(a) According to information l'e-
ceived from Planning Commission. 
The. scheme is not in operation in 
Manipur, Meghalaya, Nagaland, Sik-
kim, Arunachal Pradesh, Lakshdweep 
and Mizoram; 

Government Servants in Postession of 
Government · AccommodatioD while 

owning House ..... 
2437. SHRI ARJUN SETHI: 

SHRI N. E. HORO: 

Will the Minister of WORKS AND 
HOUSING be pleased to state: 

(a) whether Government. have re· 
cently reviewed, its Policy l'e~arding 

rental liability of Government em-
ployees wno have got their own hou-
ses and Government had extended 
facility in 'providing them Govern-
ment accommodation also; and 

(b) if so, details in this regard?' 

THE: MINISTER OF PARLIAMEN-
TARY AlfFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NAR~ 
AIN SINGH): (a~ and (b). Govern-
ment's policy regarding the rental li-
ability of Officers owning houses at or 
near the stations of their duty, who 
have been allotted government ac-
commodation, continues to be as f01-
lows:-

(i) if the income from his Own louse does not excused Rs. 
l,M/-p.m. . Normal Rent 

(ii) if t. e income from his own house exceeds Rs. 1000/- p.m. 
b\:t does not exceed Ra.2,OOO/p.m. . . . . Half th.e market rent 

. (iii) jf th e: 'ncome from his own hous.e is above Rs. 2000/- Full market rent 
p.m. 

However in reSipect of officers own-• ing houses at or near the stations of 
their posting, who have been pro-
vided government accommodation on 
'rent-free' basis, a clarification to the 
above policy decision waS! issued on 
3.2,82, that the rent in respect of (ii) 
and (iii) abOVe will be reduced by 10 
per cent of the emoluments of the 
allottee. 

Assistance to integrated Horticulture 
Project~l in Maharashtra state 

2438. SHRI CHANDRABHAN ATH-
ARE PATIL: Will the Minister of 
AGRICULTURE be pleased to state: 

(a) whether Government of Maha~ 

rashtr'a has sought any assistance 
from the centre fOr the integrated 
horticul ure ' projects in the state; 

(b) if so, what are the details of 
the projects; and 

(c) the amount allocated, I eleased 
and lltilised for the purpose in the 
year,g 1980-81 and so far in 1981-82'! 

THE' DEPUTY MINISTER IN THE ' 
MINISTRIES OF AGRICULTURE 
AND RURAL DEVELOPMENT (KU-
MARl KAMLA KUMARlf: (a) NO, 
?ir. However, the State Government 
has shown interest in Cashew Deve-
lopment Project with the assishnce· 
of World Bank. 

The Central Government has also> 
sanctioned a- scheme for packa'Je Pl'O 
gramme for coconut in Maharash-.: 
tra. 

(,b) and (c). The details of Cashew_ 
nut Development Project have not been. 
recei ved from the State Government. 

A package programme on coconut 
has been sanctioned at a total of 
Rs. 33,000/- for the year 1981-82. A 
sum of Rs. 4100/- has been released: 
for this year. netails of utilisation. 
have not been received. 

.. 




